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Misuse of Mouwey Earmarked for
drought-kit Povple

{54, S8kl D. N. Patodls:
Shri B Barus:
Bhri G. B. Mishra:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government are &ware
that tunds earmarked for providiag
relief to the drought-hit people in
scarcity-conditioned States are being
migused or diverted for other pur-
Poses;

(b) whether Government have &s-

(c) if so, whether any action bas
been taken by the Government subse-
Quentily to ensure that funds meant
for the pelief messures are actually
spent there?

(b) and (c). Since the adjustment
of Central assistance for relief schemes
it on the bamis of audited figures of
expenditure to be furnished by the
State Governments, irregularities, if
any, will be brought to light during
audit and will be duly taken note of
while finalizing the payment of Cen-
tra] asmistance.
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the reply given to Starred Question
No. 88 on the 28th March, 187 and
state:

(a) the extent top which the Inter-
national Tourist Year has been suc-
cesaful so far;

(b} the number of tourists wno
have come over to ladia under thc
International Tourist Year so far anu
the names of countries where from
they have come; and

(c) the tolal foreign exchange earn-
ed in this regard?

The Minister of Touriem and Civil
Aviation (Dr. Karan Singh): (a) The
two declared objectives of the Inter-
national Tourist Year are; (1) pro-
moting travel to India and (2) creat-
ing an awareness of the importance
of tourism within the country. The
concessions such as abolition of visa
fee, on the spot issuance of visa by
the Indian Embassies, extension of
the duration of Temporary Landing
Permits from 72 hours to 7 days,
further liberalisation of Tourist
Baggage Rules and other facilities
and efforts being made by the over-
seag Tourist Offices, Indisn Missions
and offices of Air India are likely to
show their results by the end of 1967
when it may be possible to compare
the tourist arrivals with those of last
yesr. The celebration of Internstional
Tourists Weeks to coincide with Indian
festivals at various places in India, is
helping in publicising Indian festivals
as alsc m creating an awareness of
the importance of tourism within the

5

year, in view of this it is not possible
to give figures of foreign =mchange
earned d the Brat three months
of the International Tourist Year

Avolition of the Posy of Block
{m.-aﬂs-mll:

Dr, Karnl Singh:
Kaur:
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Will the Minister of Food and Agri-
culture be pleased Lo state:

(a) whether the Central Govern-
ment have issued any directions to
the State Governments for the aboli-
tion of the posts of Block Develop-
ment Officers in the Siates;

(b) if so, the reaction of State Gov-
ernments thereto! and

(¢) the namey of States where the
post of Block Development Officers
has been abolished or is proposed te
be sbolished with the reasons shere-
for?

The Minister of State in the Mimis-
try of Food, Agriculture,
Developmeni sna Cooperation (St
Ansasahip Ehinde): (a) No, Sir.
(b) Does not arise.

(¢) In Madhyy Pradesh posts of
Biock Development Officers wee





